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As per the Seventh schedule to the Constitution of India ‘Police’ and ‘Public 
Order’ are State subjects and, as such, the primary responsibility of prevention, 
detection, registration, investigation and prosecution of crime, lies with the State 
Governments/Union Territory Administrations.

Automation of police stations and higher offices under CCTNS project

*195. SHRI TIRUCHI SIVA: Will the Minister of HOME AFFAIRS be pleased 
to state: 

(a)	 the State-wise list of police stations and higher offices that have been automated 
under the Crime and Criminal Tracking Network and Systems (CCTNS) project;

(b)	 the State-wise details of funds released under this project, till date;

(c)	 the State-wise data on the number of policemen trained under this project, 
till date; and

(d)	 the list of States where the Citizen Portal has been launched?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) The State-wise list of police 
stations and higher offices that have been covered under the Crime and Criminal 
Tracking Network and Systems (CCTNS) Project is given in the Statement-I (See below).

(b)	 The State/UT-wise details of funds released under this project is given in 
the Statement-II (See below).

(c)	 As on April 29th, 2016 a total of 448137 Police Personnel were trained 
on role based CCTNS training. The State-wise data on the number of Police men 
trained under the project till date is given in the Statement-III (See below).

(d)	 Twelve States namely Andhra Pradesh, Assam, Haryana, Himachal Pradesh, 
Maharashtra, Mizoram, Odisha, Puducherry, Tamil Nadu, Telangana, Tripura, 
Uttarakhand have launched their Citizen portal. 

Statement-I

State-wise police stations/higher offices covered under CCTNS project

Sl. 
No.

States/UTs No. of Police Stations 
as on 15.04.2016)

No. of Higher offices 
as on 29.04.2016

1       2 3 4

1. Andaman and Nicobar 
Islands

15 11

2. Andhra Pradesh 973 294
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1       2 3 4

3. Arunachal Pradesh 45 66

4. Assam 312 142

5. Bihar 0 0

6. Chandigarh 11 0

7. Chhattisgarh 413 149

8. Daman and Diu and 
Dadra Nagar and Haveli

5 12

9. Delhi 184 250

10. Goa 27 15

11. Gujarat 600 57

12. Haryana 287 154

13. Himachal Pradesh 115 79

14. Jammu and Kashmir 124 71

15. Jharkhand 429 101

16. Karnataka 969 0

17. Kerala 479 337

18. Lakshwadeep 13 1

19. Madhya Pradesh 1019 426

20. Maharashtra 1045 630

21. Manipur 96 21

22. Meghalaya 39 53

23. Mizoram 40 46

24. Nagaland 48 62

25. Odisha 557 202

26. Puducherry 48 43

27. Punjab 397 165

28. Rajasthan 0 0

29. Sikkim 27 10

30. Tamil Nadu 1482 441

31. Telangana 709 253

32. Tripura 80 43
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1       2 3 4

33. Uttar Pradesh 1528 848

34. Uttarakhand 153 59

35. West Bengal 279 195

Total 12548 5236

Statement-II

State/UT-wise details of funds released for CCTNS project

Units: INR Lakh

Sl. No. Name of State/UT Total Fund Released

1. Andaman and Nicobar Islands 671.35

2. Andhra Pradesh 4969.3

3. AP undevided 3896.58

4. Arunachal Pradesh 1243.4

5. Assam 3097.98

6. Bihar 2584.57

7. Chandigarh 162.66

8. Chhattisgarh 4491.03

9. Dadra and Nagar Haveli and Daman and Diu 695.47

10. Delhi 3099.14

11. Goa 703.69

12. Gujarat 6291.57

13. Haryana 2493.23

14. Himachal Pradesh 1892.58

15. Jammu and Kashmir 2462.35

16. Jharkhand 5065.07

17. Karnataka 7398.59

18. Kerala 4772.42

19. Lakshadweep 206.09

20. Madhya Pradesh 6713.48

21. Maharashtra 9263.52
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Sl. No. Name of State/UT Total Fund Released

22. Manipur 1162.28

23. Meghalaya 562.34

24. Mizoram 1144.87

25. Nagaland 1497.62

26. Odisha 5097.83

27. Puducherry 993.63

28. Punjab 3987.04

29. Rajasthan 2046.47

30. Sikkim 713.76

31. Tamil Nadu 10636.5

32. Telengana 3076.25

33. Tripura 1458.11

34. Uttar Pradesh 11421.11

35. Uttarakhand 2383.88

36. West Bengal 5064.07

 Total 123419.83

Statement-III

State/UT-wise details of the training of police personnel

Sl. 
No.

States/UTs No. of persons trained in 
Role Base Training
(as on 29.04.2016)

1       2 3

1. Andaman and Nicobar Islands 4412

2. Andhra Pradesh 26615

3. Arunachal Pradesh 3876

4. Assam 2112

5. Bihar 1025

6. Chandigarh 1094

7. Chhattisgarh 13442
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1       2 3

8. Daman and Diu and Dadra and Nagar Haveli 269

9. Delhi 29691

10. Goa 91

11. Gujarat 13525

12. Haryana 4739

13. Himachal Pradesh 6991

14. Jammu and Kashmir 17972

15. Jharkhand 15596

16. Karnataka 26965

17. Kerala 10077

18. Lakshadweep 366

19. Madhya Pradesh 5273

20. Maharashtra 100930

21. Manipur 6626

22. Meghalaya 1860

23. Mizoram 3061

24. Nagaland 314

25. Odisha 32001

26. Puducherry 1110

27. Punjab 23109

28. Rajasthan 460

29. Sikkim 771

30. Tamil Nadu 4578

31. Tripura 5074

32. Uttar Pradesh 15828

33. Uttarakhand 2506

34. West Bengal 46496

35. Telangana 19282

 Total 448137

————


